
BEFORE THE NATIONAL GREEN TRIBUNAL 

EATERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 104/2025 

IN THE MATTER OF: 

PRADEEP KUMAR DAS & ORS.          ...APPLICANTS 

VERSUS 

STATE OF ODISHA & ORS.     …RESPONDENTS 
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RESPONDENT THROUGH: 

PLACE: NEW DELHI 

DATED: 05.10.2025 

VARUN MISHRA (PANEL COUNSEL) 

WITH SHREEYA SUD 

(D/722/2011) & (D/2643/2021)  
A-21, BASEMENT,

HAKIKAT RAI MARG, 

 JANGPURA EXTENSION, 

NEW DELHI – 110014. 
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Varun Mishra <varun@vmchambers.com>

Counter-Affidavit in Original Application No. 104 of 2025: Pradeep Kumar Das &
Others v. State of Odisha & Ors.
Varun Mishra <varun@vmchambers.com> 6 October 2025 at 11:22
To: Sankar Pani <sankarprasadpani@gmail.com>
Cc: Shreeya Sud <shreeya@vmchambers.com>

Dear Sir, 

Please find attached the Counter-Affidavit on behalf of Respondent No. 6 in the captioned matter on and by way of
service upon you. 

Please note that this will be treated as proof of service for the same. 

Sincerely

Varun Mishra,
A-21 ,Basement,
Hakikat Rai Marg, 
Jangpura Extension, 
Delhi, 110014;
D-6, BJB Nagar,
Bhubaneshwar, 751014
Mob: +91 9953325221 

Counter Affidavit on behalf of Respondent No. 6.pdf
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